RAJYA SABHA {13 May, 2008]

Reporn of tne Lommidiee on Papens 12id on the Table

SHREIMAI | SYEDA AWARA TANVUR (Agsar ) Si | presant the Nimety-
Savenih Report (in Engesn anag shian) of the Comimitlee on MPapers Laid on
the Tabie regardmg Spois Authonly of india, New Delhi, Hindustan
Antipioties Liniad, Fuoe, o indian Uiugs and Pharmaceulicais Limiteo,
Gurgaor.

Repori of the Uepamngiic-Relaied Pardaimeniary Standing
Committes 0n MPersonned, Fuolic Grisvances,
Law and Justice
SHRI E.M. SUDARSANA NATCHIARPAN {Tamil Naqu): Sir, | present
ine Seventh Report (it Engaen and Hindi) of the depantment-;eiated
*Pariamentary Standwg Comimittee on Personnel, Public Grievances, Law
and Justice 0n the Hinoud Buccession (Aunendimenty Bill, 2604.

Evidence Tendsrea Deiom the Uspartiment-Helated Pailiamentary
Standing Commutee on Peisonnal, Public Grievances,
Law and Jushce
SHRI E.M. SUDAKSANA NAT CHIARPAN (Yamil Nadu): Sir, Hiay on the
Table a copy ol the Evidence fendered before the Department-related
Pariamentary Standing Commitiee o0 Feicsnnes, Public Grievances, Law
and Justice on the Hindu Successwn {Amendment) Bill, 2004

P

Report of the Department-Rejated Pariiameniary Standing
Commitiee on information Technology

SHRIASHWANI KUMAR (Punjab): Si, i iay on the Tabie a copy each
(in Engiish and Hindi) of the foiilowing Reports of the Department-reiated
Parliamentary Sianding Committee on Information Technology (2004-2005):

(1) Nineteenth Report of the Committee on "Functioning of Registrar of
Newspapers for india (RNi)"” relating to the Ministry of information
and Broadcasiing; and
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